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CP No. 107/ND/2013

Shri Bimal Bhabhada for the petitioner. Shri Raghav Naiyar for
Respondent No. 5. As this Bench may not be available for further hearing

in the matter.

Hence, the case is fixed for reply to the supplementary

affidavit.
The matter is adjourned to 14" March, 2018.
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Date: 19/02/2018 H.P. Chafurvedi,
Member(Judicial)
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Jyori
(Stenographer)



